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DELII  VIDiHAN — S5431HA

LIST O BUSINESS

TULSDAY APRIL 04, 1995/CHaITR.a id,; 1517 (Sivni)

QUESTIONS

1, Questions entered in sgparcte list to be asked

and answers given.

SPECIAL MENTION

20t , Matters to be raisod by Menbers given in separate

(R B = =0

CisLLvITI\{'G_ ATTEN

¥ Shri Mewa Ram Arya

Shri Swaroop Chand Rajan :

t _ to call the attention of Minister of
Industries on the situation arising out of clo-
sure oL some departients of Swatantra Bharat
Mills, DCM Silk Mills ané DCM Synthetics situated
@n the Najafgarh Road ther:by leaving around

6000 workers uncmplovyed.

L MOTION OF WCHANIS ON L1 GOV RHORS (HuDRESS
4, Further to discuss the fol'!owing motion moved

by Shri Alok Kumar :-

n That this liouse e:precses its heartfelt
thaniks to the lion'ble Lt Governor
for the Addr :ss which he has been
please’ to d.:liver to the Legislative

Assembly ~n “0th March, 1995,"
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